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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Papers to be laid on the Table.

 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (SHRI E. AHAMED): On behalf of Shri S.M. Krishna, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Haj Committee of India, New Delhi, for the year
2010-2011, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Haj Committee of
India, New Delhi, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 5398/15/11)

 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): Madam, I
beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indira Gandhi Rashtriya Uran Akademi, Raebareli, for
the year 2010-2011, alongwith Audited Accounts.

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Indira Gandhi
Rashtriya Uran Akademi, Raebareli, for the year 2010-2011.

(Placed in Library, See No. LT 5399/15/11)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Aero Club of India, New Delhi, for the year 2010-
2011, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Aero Club of India,
New Delhi, for the year 2010-2011.

(Placed in Library, See No. LT 5400/15/11)

 

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): Madam, I beg to lay on the Table a copy of the Notification No.

S.O. 2155(E) (Hindi and English versions) published in Gazette of India dated 21st September, 2011 making certain

amendments in the Notification No. S.O. 2142(E) dated 1st September, 2008 issued under Section 28 of the Mines and
Minerals (Development and Regulation) Act, 1957.

(Placed in Library, See No. LT 5401/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY): Madam, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Public Administration, New Delhi,
for the year 2010-2011, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Public
Administration, New Delhi, for the year 2010-2011.

(2)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.



(Placed in Library, See No. LT 5402/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI):
Madam, I beg to lay on the Table:

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the EdCIL (India) Limited and the
Ministry of Human Resource Development for the years 2010-2011 and 2011-2012.

(Placed in Library, See No. LT 5403/15/11)

 

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Science Education and Research,
Mohali, for the year 2010-2011.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Science Education and Research,
Mohali, for the year 2010-2011, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Science
Education and Research, Mohali, for the year 2010-2011.

(Placed in Library, See No. LT 5404/15/11)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Gujarat Council of Elementary Education (Sarva
Shiksha Abhiyan Mission), Gandhinagar, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Gujarat Council of
Elementary Education (Sarva Shiksha Abhiyan Mission), Gandhinagar, for the year 2009-2010.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 5405/15/11)

 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Rajiv Gandhi Shiksha Mission (Rajya Shiksha
Kendra), Bhopal, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Rajiv Gandhi Shiksha
Mission (Rajya Shiksha Kendra), Bhopal, for the year 2009-2010.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 5406/15/11)

 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Nagaland State Mission Authority (Sarva Shiksha
Abhiyan), Kohima, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Nagaland State
Mission Authority (Sarva Shiksha Abhiyan), Kohima, for the year 2009-2010.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 5407/15/11)

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Bihar Education Project Council, Patna, for the year
2005-2006, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Bihar Education
Project Council, Patna, for the year 2005-2006.



(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 5408/15/11)

 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the Bihar Education Project Council, Patna, for the year
2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Bihar Education
Project Council, Patna, for the year 2006-2007.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 5409/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): Madam, I beg to lay on the

Table a copy of the 17t h progress Report (Hindi and English versions) on the Action Taken Pursuant to the
recommendations of the Joint Parliamentary Committee on Stock Market Scam and matters relating thereto-December,
2011.

(Placed in Library, See No. LT 5410/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI MILIND
DEORA): Madam, I beg to lay on the Table a copy of the Telecom Commercial Communications Customer Preference (Sixth
Amendment) Regulations, 2011 (Hindi and English versions) published in Notification No. 352-4/2011-CA (QoS) pt. in
Gazette of India dated the 5th September, 2011 under Section 37 of the Telecom Regulatory Authority of India Act, 1997.

(Placed in Library, See No. LT 5411/15/11)


